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+[Tee MINISTER oF EDUCATION
(Dr, K. L. Surrmary):  (a) and (b).
A gtatement is laid on the Table of
the Sabha, )

STATEMENT

(a) and (b) The position of selec-
tion of teachers is as follows:—

Uganda.—Applications of suitable

candidates received through

the State Governments/Pub-

lic Schools for thrce Matricu-

late-trained teacherg and one

Arts Graduate teacher were

sent to the Parents Associa-

. tion, Mbarara (Uganda) for

gselection. The selection was

finalised by the gchcol autho-
rities in February, 1961.

Sudan.—Request by Xhartoum
University for Professors/
Lecturers in varioug subjects
wag received by the Govern-
ment of India in November,
1961, Applications obtained
through the Universities /State
Governments in India were
sent to the Khartoum Uni-

#{ 1 English transiation.
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versity for selection.  The

‘University hag recently fina-

lised gelection,

British Guigna.—Applications of .

suitable candidates for five
graduate teachers for Queen's
College and six Mistresses for
Bishops’ High School were sent
to the British Guiana Govern-
ment in February, 1961. The
selection was to be finalised
by that Government, but has
not yet been finalised. No
information is available on
when that Government will
finalise the selection.

Iraq—Selection of teachers in
English and for technical
schools was completed by the

) Ministry of Education in

* . 1959-680—28 teachers in English
and 15 for technical schools.

Democratic Republic of Ger-
many.~—Selection of two-
Readers and one Lecturer in
Hindi for Universities in the
German Democratic Repub-
lic was completed by the Gov-
ernment of India in 1961-62.
Selection of twp Readers in
Tamil, one Reader in Bengali,
and one Lecturer in each of
these subjects is pot yet com-
plete, as sufficient suitable
applications have not so far
been received. Selection is
expected to be completed in
_ this regard in 1962-83.
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< +[MopeL. LIBRARY ACT l *141. [Transferred ) to the 1_3th
Tt August 1962.] - L EL
*139. Surr L. N, DAS: Will ‘the ) a
Minister of EbUCATION be pleased to LI.C Loans To MyUNICIPAL CORPORA-

state whether Government have don-
sidered the report submiited by the
Committee appointed under the Chpir-
manship of Dr. D. M. Sen, Education
Secretary to the Government of West
Bengal, for preparing a Draft Madel
Library Act; if so, by when a Bill
will be brought before the Parliament
in this regard?]
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+[Tae MINISTER or EDUCATION
(Dr. K. L. Surimarr): The Report is
under examination in consultation
with the Ministry of Law and suitablé

action will be taken thereafter.} ‘

IRREGULARITIES IN THE COLLECIORATE OF
DELHI

**140, SErt LOKANATH MISRA:
Will the Minister of HoME AFFAIRS
be pleased to state:

(a) whether it 15 a fact that sbme
cases of missing records from !the
Office of the Collector, Delhi and of
numerous 1llega] and wrongful deten-
tions of individuals under the Land
Revenue Act between 1951 and 1959
by the Collector, Delhi were brought
to the notice of the Chief Commis-

sioner, Delhi on the 20th ¥February,
1959; and i
{b) whether it is a fact that the

detenuegs were not given medical
treatment and proper food?

Tue MINISTER or STATE 1IN THE
MINISTRY oF HOME AFFAIRS (SHRI
B. N. Datar): (a) No such case is in
the knowledge of the Delhi Adminis-
tration,

t{ 1 English translation. |

(b) Does not arise,

FIONS FOR CONSTRUCTION OF MARKETS

*142. Dr. M. M. S. SIDDHU: "W.l

the Minister of FINANGE be pleased to
state: .ot b

(2) the policy of the Life Insurance
Corporation regarding grant of loan
to municipal corporationg for construc-
tion of markets; i

(b) what are the terms and condi-
tions of such loans; and

(¢) whether any loan has so far
been granted to mumicipal corpora-
tiong for construction of markets; if
so, how much and to whem?

Tee DEPUTY MINISTER IN THE
MINISTRY oF FINANCE (Surr B, R.
BracaT): (a) The Life Insurance Cor-
poration of India has not formulated
any scheme for grant of loans to
municipal corporations for (;onstruc-
tion of markets.

(b) Does not arise.

(¢) No, Sir. RN

RESEARCH oON EFFLUENTS AND THEIR
EFFECT ON POLLUTION OF RIvEr GoMmT:

*143 Dr M. M. S. SIDDHU: Will
the Mimster of ScIENTIFIC RESEARCH
AND CUuLTURAL AFFAIRS be pleased to
state:

(a) the findings and conclusions of
the research project financed by the
Council of Scientific and Industrial
Research on effluents and their effect
on pollution of River Gomti;

(b) whether any other study has
been undertaken to investigate the
extent of pollution of rivers of the
country; and

(c) if so, what are the findings?

Tae MINISTZE or SCIENTIFIC
RESEARCH anp CULTIRAL AF-

| FAIRS (Sart HUMAYUN KApm): (a)



